IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDIRASAD BEUNCH:

AT HYDERABAD

1st March, 13990

0.A.Na.47% of 1989 Date of order:

Hetuween:-

S.R.Shenﬂy EEER ADDliCent

Veraus

1. The Railuey Bgard, Gove-nment of
- India, Ministry of Railuays,
Rep., by its Secretary, Mew Delhi.

2. The General Manager, South Central
Railway, Secunderzbad,

3. The Chief Electrical Engineer,
South Cental Railway, Secunderabad.

4, The Senior Divisinnal Electrical
Engineer (BG ), South Cental
Railway Secunderabad. +«++ Respondents,

Counsel for the Applicent : 5hri G.8ikshapathy, Advocate.
3y

Counsel For the Respondents: Shri P.Venkarama Reddy,SC for
' Railuays.

CORAM
HON'BLE SHRI B.N,JAYASIMHA: VICE CHAIRMAN

(Juddemant of the Bench delivered by Shri 8.N,Jayasimha, K.V.C)
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This is an application from an employce in the
. Railuaﬁ. . . . . . .
South Central 7 Seeking fixztion of his pay in ths scele
R5.425-700 with ef®ect Prom 1-1-13973 in the pest of Progress

Chassr,
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2. The.éppligant states that he was appointed in thé
former Central Railway as a Labpur Kalasi in 1959. He was
promoted ss Wireman in 1961 and lszter as Asst.Progress
Supervisor iﬁ the scale 150-240 - and transferred to Sebun-

derabad divisinn, 1In 1966, Secundarabad division bechme

' part of South Central Railway. At that time employees

were asked to give . their option and he opted for remaining
in:the S.C;Railuay. The applicant uwzs thareafter promoted
as Progress Chaser from 1-7-1969 in ths scale 205-28G, The
post of Prﬁgress Chaser and Asst.Progress Supasrvisor wera
in the technical cadre in Central Railway. The system g&=
houaver,.was diffefent in South Centrzl Railwey, uwhere they
are included in the Ministerial cadre., The Jﬁninr Clerks

are given the ex-cadre post of Asst,.Progress Chaser .in the

scale 150-240 and Senior Clerks are given the post of Progress

Chaser in ths scale 205-230, The applicant was entitled to

the benefits given to the esmployees in Centrsl Railuéy.

3. The Pay Sceles are reviged perindically on the basis

of the recommendations of the Pay Commission. Following

11 Pay Commission, he was given the Pay Scale Rs+205-280

- as Progress Cheser and Asst.Progress Chaser were given the

scale 150-24C. The Third Pay Commission revised the scale
Rs.205-280 to Rs,330-560, and two scgles were prescribed for
Rsat.Progress Chaser-Rs.330-480 and Rs.380-560, As there

was an 2namoly the matter was referred to the Railuwazy Board

)
and in 1877, the Railuzy Board issued orders to the effect
that the corresponding sczle for Rs,150-240 should be
380-560, effective from 1-1-1973, &s 2 result all persons

in the scale 330-480 were given 380-560 from 1-1-1973.
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3. 1 have heard Shri S5.Bike hapathy learned counsel

for the applicant and Shri.P,Yenkatarama Reddy, iearned
Standing éounsel For the Respondents, FKEELLREXPEERS
BREXNWAXANXYARRNB%E, The main point urged is thét the
applicant who is an Ex-Centrzl Railuay employee is entitled

to the protection of salary as. given to Ex-Central -

’ Railway employees. The Respondents have cnly. stated that

‘the pay 3cale given to Central Railway erployees.in this

category is not relevent, That there exists an anomaloy
i.e.,-persons whe are Duniqr are in receipt of better scaleq h&ﬂ
is not in doubt. The grievance of the applicant is real.
The applicent is heuever, guilty of laches and this factor
also has Lo be taken into sccount in moulding the relief,
In thz circumstences I consider that the ends of justice
are met by d¢rect1ng the respondents to\01ve the applicant
the Pay Scale of Rs, 425~700, if Pragress Chaser ' in the
similar trade in the Central Railuay have been aiven the
Pay Scale.Rs.425—7DD; His pay will be notionaﬂYPixed/tgat
scale from the dété the scale wae given to the employees

in Central Railuay and the a?plicant will be entitled to

arrears of péy from the datel he filed this anpplication,

The applicatien ia allowed te" the extent indicated

ebove. o costs,

5d/= x x % % x
(B.N,JAYASIMHA)
Vice Chairman
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\ 4, The applicant  says thsast he uasrin the scale

| 205-280 and he was given the scale 330-560. His junicrs
getting the sczle 150-240 have been given the scale Rs.
380~-%60. :His representetionghave not yielded any rssults
In regard to persons bolding similar posts, the Pay Scals
Ra8,425-700 has been given. Hg also contends that in the
Canffalﬁailuay;“the Pay Scale 425—700 hos baeh Qiﬁen ta
similarly situated persons, As he is entitled to the same
privileges as giveé tp the emplﬁyees in the Central Railuay,’

he is entitled to the scale 425-700.

5. . Thg respondents in their counter sayakthat it is

true that Progress Chaser vere allotted thé revised scals

of Rs.330-560 in terms of Railuway Ministry's letter dated
18~2-1976. It is also true that Progress Chaser were given
the revised scale of Rs.380~560 as per Railway Minisfry's
letter dated 9;1-19?7. chéuer,,the scale given to the
applicant ;.e., 338-560 Was not revised though the corres-
ponding scale for the Grade Rs,150-240 (AS) was revised to
Rs,380~560, The abplicant's representations were disposed

off asﬂong/fgg 27-7-1978 and 6-12-1979 and he did not take

any legal remedy. After 1378, he submitted his representation
for the first time on 18-11-19E7, The applicant is therefore,
guilty of laches. Further the apslicant has not challenged
the orders of the Railuzy Ministry fixing the revised pzay
after the 11! Pay Commission's report. The respondents

Purther say that the contention of the aspplicarmt that the
post of Prooress Supervisor in the Grgde of Rs.205-220 hes
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Reilvay is not relevent, For these rescecns, the respondents
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1o The secretary,Railuay Board, Govzrament of India,
Finistry of Railuays, New Delhi.

2. The General 'Menager, south -central railuay,Sec'bad,

3. The Chief Liectrical Enginesr, south central railuay,
Secungerzsbad, -

4. The Senior Divisional Elsctrical Enginecr(BG),south
Central railyay, Ssc'bad.

2. One copy to Mr.G.Bikshapathy, Advocate, 16-2-749/41,
Race Course Road, 0ld Malak pet,Hyderabad-500 036,

6. One comy to Mr,.P,.yenkatarama Reddy,S5C for Rlys,,CAT,Hyd, .

. foﬂﬂne spare copy.




